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SBRr P. RAJAGOPAL NAlDU: 1
want to know whether the Govern-

'w ment is prepared to sell the shares of
the WIMCO to its employees and
Engineers.

SHRI GEORGE FERNANDES: Gov-
ernment dose not own the shares of
the WIMCO. WIMCO_ is owned by
the shareholders.

Import of Electric Generators for New
Power Projects in Gujarat

*408. SHRI AHSAN JAFRI: Will the
Minister of ENERGY be pleased to
state:

(a) whether the electric generators
produced by Bharat Heavy Electri-
cals Ltd., are not so superior as com-
pared to foreign units;

(b) whether the Central Govern-
ment are of the opinon that for new
power projects foreign units are to be
imported; ana

(c) whether Gujarat Government
has asked permission of the Central

. Government for the import of foreign
manufactured units for its new power
projects?
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THE MINISTER OF ENER
(SHRI P. RAMACHANDRAN).;
The electric generators manufact
by Bharat Heavy Electricals Ltd.
comparable to those imported f:
abroad.

'(b) Government is not considei
import of generating equipment
new projects because of the per
rnance of indigenously manufactt
units,

(c) The Gujarat Government li
suggested consideration of import
their Wanakbori Extension Projej
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SHRIP, RAMACHANDRAN:
far as the Wanakbori is concernedlGujarat Government had prop
three units of 200 megawatts and
was cleared by the Department as
as by the Government. Subseque
they had proposed two units of
megawatts which could be added
the imported equipment and thE
was pointed out (0 them that thel

ing will be either on the basis 01
MW or the next higher rating o~
megawatts. So, we suggested to 1
that they can send us the pro
for 500 megawatts and So far we
not received the detailed projec
ports for the 500 megawatts.
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Are you considering the propo
give permission to import such
from abroad?
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THE MINISTER OF ENERGY
(SHRI P. RAMACHANDRAN).; (a)
The electric generators manufactured
by Bharat Heavy Electricals Ltd. are
comparable to those imported from
abroad.

SHRI P. RAMACHANDRAN: Im-
port is considered in certain circum-
stances. Here the question of import
could be considered only when We g-ot
the detailed project report; it is not
a question of just allowing imports
without considering the other reasons.
Becausa BHEL is equipped to manu-
facture generating equipment, it is
only a"fter considering the reasons and
the indigenous manufacturing capa-
city of the BHEL that we think of
imports.

SHRI HITENDRA DESAI: What
are the reasons advanced by the
Gujarat Government f·or importing
machinery and what IS the policy of
the Government of Irrdia with re-
gard to imports?

SHRI P. RAMACHANDRAN: Cert-
ain categories are allowed to be im-
ported. For instance, power genera-
tion equipment like reversible pump
turbine units and bulb type units for
which technology has no-t been deve-
loped for indigenous manufacture,
large size thermal units "for which
manufacturing facilities and techno-
logy have not yet been built up in
the country, gas turbine plants for
which the technology is not available
at present in: the country-these are
the things we 'have to import. Apart
from that in' the caSe of hydel pro-
jects where civil works are ready and
indigenous manufacture of equipment
takes a longer time, we may import
certain equipment when the BHEL
says that they are' not in a position to
supply equipment, then also We have
to think of imports.

SHRI HITENDRA DESAI: What
are the reasons given by the Gujarat
Government for asking for imports?

SHRI P. RAMACHANDRAN: They
wanted 300 mw unit rating and that
is why they wanted imports to be
considered. We pointed to them that
300 mw rating is not being consider-
ed by the goverment and We suggest-
ed to them to switch over to either
200 rr~w Or 500 mw. We have not
received 500 mw. detailed project
report from them. ..aJ 1

10

(b) Government is not considering
import of generating equipment for
new projects because of the perfor-
mance of indigenously manufactured
units.

(c) The Gujarat Government have
suggested consideration of import for
their Wanakbori Extension Project.

~ ~Qm;:r mq;~T: cp:rr <p1W
lfcr<f~ 'fir \lfT 5fTqN~ ~ R;- ~.
.,I:fT 'If.1·~tf Cf)T ~l=q-R: 'fi-':~ fql:fT

;;rT<:f, \3"fToF f~<i \3"rr'liT l:f~flf!IR <:T
;;rT;:r cn~r ~ ?

SHRI 'P. RAMACHANDRAN: As
'far as the Wanakbori is concerned, the
Gujarat Government had proposed
three units of 200 megawatts and that
was cleared by the Department as well
as by the Government. Subsequently
they had proposed two units of 300
megawatts which could be added from
the imported equipment and then it
was pointed out to them that the rat-
ing will be either on the basis 'Of200
MW or the next higher rating of 500
megawatts. So, we suggested to them
that they can send us the proposal
for 500 megawatts and SO far we have
not received the detailed project re-
ports for the 500 megawatts.

ather Gujarat Government
permission of the Central

mt for the import of foreign
Ired units for its new power

l!>fT ~ \jfTql{T Jt~,~
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Are you considering the proposal to
give permission to import such units
from abroad?
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1 ROF, R. K. AMIN: The Finance 
.,iister declared in his import 
'ey the details of equipment which 
"id be imported for generation of 
■? tricity when our foreign ex- 
<nge reserves stood at about 2,800 
ret,. Whether the BHEL be, able 
Tutilise its full capacity or not? 
at prevents the government from 
etioning the demands of the 
arat government when the foreign 

rhange reserves are more than 4000 
-•es>? Is there any price differential 
jveen the landed cost of the import- 
Siacliines and the cost of pj’oduction 
,*BHELV Is it .still dependent upon 

full utilisation of the capacity of 
TEL and then only imports will be 
sidered?
hlRI P. RAMACHANDRAN: That 
*0 has not been reached when 
jorts have to be* consideied. When 

get the DPR about the 500 mw 
derating units, we can eonsidcM- 
jthcr BHEL would hr able to 
ply the equipment

• Atomic Power Plant, Narora

409. DR. BALDEV PRAKASH:
1 the Minister of ATOMIC ENER- 

? be pleased to state:
a) whether Government propose 
establish an atomic power plant at 
•̂ora near Mathura in the current 

n;
,b) if so, whether the preliminary 
:k on the project has been ccmp- 
d;

c) the time by which work is to 
actually started; and

d) is it a fact that some difficulties 
re cropped up and the future of

plant is uncertain?

’HE PRIME MINISTER (SHRI 
®ARJI DESAI): (a) A  nuclear 
rer plant is already under construc- 
\ at Narora.

b) and (c). The preliminary work 
the setting up of the project *«»<» 
n completed and the construction

of main plant buildings has gathered 
momentum.

(d) No, Sir.

DR. BALDEV PRAKASH: Will the 
hon. Prime Minister be pleased to 
state that in view of the lact that the 
material required to produce atomic 
energy, namely, heavy water is amply 
produced as a byproduct in the 
Nangal Fertilizer Plant, whether gov­
ernment proposes to set up an atomic 
plant in Punjab also?

SHRI MORAHJI DESAI; We would 
first like to cope with those we have 
taken up before wc think of any 
other.

DR. BALDEV PRAKASH: Will the 
hon. Prime Minister be pleased *o 
state whether the Government is dis­
couraging the setting up of atomic 
plants jn thr country?

MR. SPEAKER: No, he did not say 
that. He said: We will first cope with 
what has already been taken up.

SHRI MORARJI DESAI: Dis­
couraging whom? It is the Govern­
ment that sets up Atomic plants and 
nobody else. How can Government 
discourage Government?

DR. BALDEV PRAKASH: The
policy is to encourage or discourage?

MR. SPEAKER: Dr. Subramaniam 
Swamy.

DR. SUBRAMANIAM SWAMY; I 
would like to know from the hon. 
Prime Minister, how much power is 
expected to be generated jn' MWs. 
from Narora, what is the likely cost 
and the cost per unit of megawatt 
hour generated from this plant.

SHRI MORARJI DESAI: The cost 
lias been estimated at Rs. 2099 crores 
including a foreign exchange compo­
nent of Rs. 29 crores. I do not f t ,




